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THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): No,
no. Thig discussion is going on.
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DISCUSSION UNDER RULE 176

Report of the working group on auto-
nomy for Akashvani and Doordar-
shan—contd.

DR. SARUP SINGH (Haryana):
Sir, I agree with many things that
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Shri Shrikant Verma has said. In
fact I am greatly impressed by quite
a few things that he has said. I think
the Opposition parties alwayg feel
that if the Prime Minister has a hand
in nominating snybody or recommen-
ding somebody’s nomination, perhaps
that would be a political decision.
However, Mr, Vice-Chairman, Sir,
there is a difficulty here. How are
som.e of these people appointed? Take
the Chairman of the University
Grantg Commission, Chairman of the
Union Public Service Commission,
Judges, Vice-Chancellors of certain
Central Universities, ete. I have been
giving a lot of thought to this. I per-
sonally feel that the appointees must
be free as far as possible; they must
not be under the pressure of anybody.
I hate and resent political pressure.
And I can assure Shri Verma that I
will not be g partisan at all in a maf-
ter like this, because it ig a national
matter. After all, the All-India Ra-
dio and Doordarshan are very sensi-
tive areams, very vital areas of our
national life. Firstly, 1 am of the
opinion that in all matters, not
rmerely in the case of All India Ra-
dio but in most matters at any rate, it
shoulq be possible for ys to take non-
party decisions.

In a multi-party system, in a plural
society, it is  absolutely necessary
that we rise above politics. I am not
a politician myself, I have come to
politics very recently”and I feel that
it ig bad politics, unhealthy politics,
which invadeg all aspects of our
national life. Unfortunately, some of
the fear of Mr. Verma may not ke
baseless. But then I would like to say
this to him, universities were given
autonomy and slowly and gradually
that autonomy was eroded. Who was
responsible for thig erosion? I have
been Vice-Chancelloy myself. I can
assure him that it is not the Govern-
ment alone that erodes the autonomy
of an institution. There are o many
areag from which the aftacks come.
They come from, I am sorry to say,
Mr. Vice-Chairman, essentially from
the palitical parties in the country. I



